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The liauidator has not received any caim form
fom the concerned stakeholder. The iuidator

s informed the stakeholder bout the
Income T intiation of the fiquidation proceedings b no
1| depanment, Ward 6(1),|  Central |14/09/2023 4588658 il Unsecured NA NA Nl 4588658 esponse has been Hawever the
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the Reg 12 2)c)of the Insolvency &
Bankruptcy Board of India (Liguidtior
Process) Reglations, 2016 an the same s
under vriiaton.
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